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CP NO.166/AL.D/2017

None for the petitioner. The present case is filed as a fresh case. The registry
in its scrutiny has pointed out some defects in the petition. Therefore, an opportunity

is granted to the petitioner to remove such defects as well as to issue a formal notice -

on behalf of this Tribunal to the respondent company.

The matter to be listed on 29" January, 2018

Dated:21.12.2017 H.F. Cnaturveu,
Member (Judicial)
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